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SLP(C) No. 4090-4091 OF 2003

| TEM No. 208 Court No. 3 SECTION XI'T A
AN MATTER
SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (Civil) No.4090-4091/2003

(From t he judgenent and order dated 29/10/2002 in CR 3655 & 3657/02
of The H GH COURT OF JUDI CATURE, A. P AT HYDERABAD)

THAYAMVA Petitioner (s)
VERSUS

K. GURUCHARANAM Respondent (s)

(Wth prayer for interimrelief and office report)
( For Final Disposal )

Date : 13/02/2004 This Petition was called on for hearing today.

CORAM :
HON BLE MR JUSTICE R C. LAHOTI
HON BLE MR JUSTI CE ASHOK BHAN

For Petitioner (s)
M. R N Keshwani, Adv.

For Respondent (s)M. Subrat Birla, Adv.
Ms. Sushma Manchanda, Adv.

UPON hearing counsel the Court made the follow ng
ORDER
Not taken up.
KALYAN
(RADHA R BHATI A)
COURT MASTER



